
 

 

 

 

 

 

 

Tripura Fisheries Service Rules, 2012 

Along with 1st Amendment, dt. 07.05.2021 
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GOVERNMENT OF TRIPURA
DEPARTMENT OF FISHERIES

No.F.2 (280)- FISH(ESTT.)/ 2010-11/ PART-I            Dated, Agartala, the 5th May, 2021.
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